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CENTRAL ADMINISTRATIVE TR BUBAL
PEINCYEBAL BENCH, NEW DELHI

0A NO. 105472007

This the z9th day of Qctoher, 2002

HONSILE BM, KULDIP SINGH, MEMBER (1)

Sh. Inderiest Kihstri,
£z, Sectional Enginecer,
P Wavs,

Northern Rallway,
warnal .,

{2y Advocate: Mg, Meenu Maines)

Union of India throsgh

1. The General Manager,
Morthern Railwsy,
Baroca House,
Mew Dalhl,

Z. The Divisional Railway Manager,
Northern Railway,
Siate Entry Road,
Mew Oelhl.

DR DBE R VORAY

By Sh, Xuldip Singh, Member [.1)

This 0A has been filed =zeeking relief of relemume of
NCRE, The impugned order annexed alongwith the 0A rsveaels
that the amount of DCRE 1s heing held. Since there 1z & 81

wEse is pending ageinst the applicant, that is why OCRG is

{i

withheld. Cel case 1 still pending. Trial is goimg an.
Witnrsses  are  being evamined. Since admittedly case is

pending trizl before the Court, 0A has no cause of action snc

1 diamiseed,

{ KIMLDTIR & .
Member {.3)
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